9/6/24, 6:15 PM

Defective Register

Print

Defective Case Register from 2024-09-06 to 2024-09-06

Advocate for

Date of

SI.NO.|Filing No Petioner/Caveator objection Defects as per S.R.
1 D- ADV 2024-09- |pg.6 and 7 not filed-(ii)synopsis and date
CONTC/38468/2024 ’ 06 chart are not page marked.
. b AT RANIAN a0t ERECEIRTSHOWING SERVCOFY 10
CRLMC/27071/2024 MULIA 06 ) :
6-RECEIPT SHOWING SERV.COPY TO
3 D- DEEPAK RANJAN (2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/27057/2024 \PARIDA 06
Name of petitioner not correct in synopsis.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

4 CONTC/38456/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09-

3 BLAPL/26998/2024 MANOJ PATTNAIK 06 Name of victim should not be mentioned in
petition as standing order 3 of 2024 dtd. 9.7.
2024.

2024-09- 6-RECEIPT SHOWING SERV.COPY TO

6 D-WP(C)/38800/2024 RANJIT SAMAL 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

7 |D-WR(C)38765/2024 RARESH RANIAN 2024091\ 5,061/ T/ETC NOT FILED.

DASH 06
. v vt oA a0t ERECEITSHONING SERVCOPY T
CONTC/38599/2024 MOHANTY 06 ) :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

9 CRLMC/27055/2024 DEBASHIS MITRA 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

BISWAIJIT 2024-09-

10 D-WP(C)/38665/2024 MOHAPATRA 06 Year of the case number mentioned in the
index and petition under annex.4 not tally to
annex.4.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

11 CONTC/38820/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SHANTI PRAKASH |2024-09-|8-CAUSE TITLE NOT IN ORDER.

12 D-WP(C)/38673/2024 MOLIANTY 06
Complete address of opp.party no.2 not
furnished in the cause title.
6-RECEIPT SHOWING SERV.COPY TO

13 D- SUSANTA KUMAR |2024-09- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/27199/2024 BARAL 06

1. Page no.11 not neat and legible.
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2024-09- 6-RECEIPT SHOWING SERV.COPY TO
14 D-WP(C)/38783/2024 NIRANJAN LENKA 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
15 D- SUSANTA KUMAR 2024-09-|11-NEAT,LEGIBLE ATTESTED
CRLMP/27061/2024 |BARAL 06 ANNEXURES NOT FILED.
PAGE NOS.12 and 14 NOT LEGIBLE
o o oK kAR armiap. CRECHITSHONING SERVCOPY T0
ABLAPL/27109/2024 MOHAPATRA 06 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BISWABIHARI 2024-09-10-SUBJECT CODE NOT
17 D-WP(C)/38927/2024 MOHANTY 06 FURNISHED/INCORRECTLY
MENTIONED
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
18 D-WP(C)/38775/2024 NIRANJAN PANDA 06 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
19 CONTC/38464/2004 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
20 D- ADV 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/38641/2024 ' 06
Date of disposal of WP(C) is wrong in Index
D- 2024-09- As per standing order no.3 dtd.9-7-2024 the
21 BLAPL/27046/2024 PRADIPTA BEURA 06 name of thg prosecutrix shall not be reflected
in the petition.
6-RECEIPT SHOWING SERV.COPY TO
NIRANJAN 2024-09-
22 D-WP(C)/38720/2024 PRASAD PATRA 06 AG/CG/IT/CT/ETC.NOT FILED.
Annexure -5 is from page 23 to 27 but in
LAXMAN 2024-09- |index and book mark it is mentioned only 23
23 |D-CMP/36654/2024 |pp A DHAN 06 .2 .In index name of ADV . not correctly
typed .
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
24 ABLAPL/27143/2004 ARIJEET MISHRA 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
s D- JUGALA KISHORE 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/27042/2024  \PANDA 06 Age of the petitioner in rejection order not
tally cause title.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
26 BLAPL/27062/2024 BHOJARAJ SETH 06 AG/CG/IT/CT/ETC.NOT FILED.
2w D GURUPRASAD  2024-09- 0 o O NOT FILED, |
CRLMC/27083/2024 \BEHERA 06 : :
6-RECEIPT SHOWING SERV.COPY TO
28 |D-WP(C)/38703/2024 el T EPY 20240% AG/CGNT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-09-
29 D-WP(C)/38832/2024 ROUTRAY 06 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- .
30 CMAPL/38865/2024 ADV. 06 1.C.copy of dismissal order not filed
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

31 CONTC/38675/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.

D. 5024.09. |6-RECEIPT SHOWING SERV.COPY TO

32 CONTC/38818/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS
DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

33 |D-CRLA26094/2024 | ARERRUSHNA =1202409-1\ 5,06 1y 1/ETC NOT FILED.

MALIK 06
1.AU Fee Rs.15.95 to be paid on c.copies
under annex-1
D- 2024-09- . .

34 CRLREV/27074/2024 ANIRUDHA DAS 06 Good ground certificate not furnished.

6-RECEIPT SHOWING SERV.COPY TO
2024-09- AG/CG/IT/CT/ETC.NOT FILED.

35 D-WP(C)/38561/2024 SWAPNIL ROY 06
1.Legible copy of page-17 to be
filed.2.Annexures-6 and 9 are not exhibited
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2024-09-

36 D-WP(C)/38577/2024| ANIL KUMAR DAS 06 1.Annexure-2 is not exhibited.2.Mobile
numbers of all the counsel not furnished in
vakaltnama.

. b NANANDA 20205, SRECEIPT SHOWING SRV COPYTO

BLAPL/26970/2024 |PANDA 06 : :
. P A IONAR 020, CRECETSHONING SERYCORYTO
ABLAPL/27194/2024 BEHERA 06 : :
. P s LOCHAN 20260, CRECHT SHONING SERYCOPYTO
BLAPL/27129/2024 |PATTNAIK 06 : :
o D AMLAN SHAKTI [2024-09- 8 DSt standing order no-3 dated 3.7.24 the
BLAPL/26888/2024 |PAUL 06 hame of the victim shall ot mentioned the
petition copy.
6-RECEIPT SHOWING SERV.COPY TO
i D- AMBIKA PRASAD |2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/38860/2024 |RAY 06 PAGE NUMBER OF INDEX,SYNOPSIS
AND DATE CHART BE OMITTED
1.Period of Delay 17 days 2.Good Ground
NIBEDITA 2024-09- |Certificate not furnished. 3. Receipt showing

42 D-FAO/38610/2024 MOHANTY 06 deposit of awarded amount before the
Commissioner not made.
6-RECEIPT SHOWING SERV.COPY TO

RAMESH 2024-09-
43 D-WP(C)/38802/2024 CHANDRA SWAIN |06 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
JITENDRA KUMAR (2024-09-

44 D-WP(C)/38899/2024 MISHRA (2) 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SANTOSH KUMAR |2024-09-

45 D-WP(C)/38598/2024 SWAIN 06 1.Date mentioned in Annexure-4 and
averment of writ petition does not tally with
index of writ petition and book mark index

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

46 ABLAPL/27058/2024 SIDHARTHA DAS 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT

47 D- UMESH KUMAR 2024-09- [FURNISHED ON TOP OF CAUSE TITLE.

BLAPL/27012/2024 |LENKA 06
Name of victim should not be mentioned as p
er standing order no. 3 of 2024 dtd.
9.7.2024..
3-AUTHENTICATION FEE IS
DEFICIENT.

D- 2024-09- 7-VAKALATNAMA NOT PROPERLY

48 CRLREV/27079/2024 RAMDAS ACHARY 06 STAMPED,EXECUTED,ACCEPTED.
1.AU fee Re.1.10p be paid 2.Petnr. nos.2 to 4
not executed.

o o Granasiav e, ERECEITSHOWING SERVCOPY 10

BLAPL/26964/2024 \MUDULI 06 ) :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-09-

50 D-WP(C)/38817/2024 |SAILABALA JENA 06 Annexure-2 is not attested as true
copy.2.Deponent has not signed the affidavit
in writ petition and [.A
6-RECEIPT SHOWING SERV.COPY TO

51  |D-WP(C)/38789/2024 MIHIR KUMAR 2024-09-1 \ G/CG/T/CT/ETC.NOT FILED.

DASH 06
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
KAILASH
2024-09-|10-SUBJECT CODE NOT

>2 D-WP(C)/38838/2024 &I??IE\IQRA 06 FURNISHED/INCORRECTLY
MENTIONED

5 D SARBESWAR  2024-09- (000 oo O G FILED,

CRLMP/27126/2024 |SAHOO 06 ) :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

54 ABLAPL/27144/2024 ARIJEET MISHRA 06 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

55 CONTC/38612/2024 ADV 06 AG/CG/IT/CT/ETC.NOT FILED.

56 D- SANJIB KUMAR 2024-09- [4-AFFIDAVIT/VERIFICATION NOT

ABLAPL/27077/2024 BHANJADEO 06 PROPER.
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
Nomenclature not correct in sl.no.5 of
affidavit.
6-RECEIPT SHOWING SERV.COPY TO
HIMANSU SEKHAR [2024-09-
57 D-WP(C)/38674/2024 SATAPATHY 06 AG/CG/IT/CT/ETC.NOT FILED.
s D UMESH CHANDRA [2024-09- {6105 11/ T/ETCNOT FILED. |
ABLAPL/26987/2024 BEHURA 06 : :
9 |D: RAMANLKANTA ~ 2024-09- 60 11/ CT/ETCNOT FILED. |
CRLMC/26755/2024 |PATTANAIK 06 : :
o b A skt armiap. CRECHTSHONING SERVCOY T0
BLAPL/26886/2024 |PAUL 06 : :
2024-09- 6-RECEIPT SHOWING SERV.COPY TO

61 D-WP(C)/38782/2024 NIRANJAN LENKA 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

62 D-CRLA/27072/2024 RABINDRANATH  2024-09-1y A 1 oxure-Inot marked at page no.15,2-

PANDA 06
Page nos. 16 to on wards not marked,3-
Provision of law not furnished in
1.A.No0.2253/2024
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SUKANTA KUMAR [2024-09-

63 D-WP(C)/38824/2024 MISHRA 06 1.Paragraph of writ petn not correctly
numbered.2.Legible copy of page-15 to be
filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PRAFULLA 2004-09
64 D-WP(C)/38816/2024 KUMAR 06 ~77 |1.Annexure marking of order dated
MOHAPATRA 03.05.2024 in cause title appears to be
wrong..2.The name of opp.parties in index
and synopsis are not correctly furnished.
SAMEER KUMAR |2024-09- .Receipt Showing Serv.copy To School and

63 D-WP(C)/38869/2024 DAS 06 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

DILIP KUMAR 2024-09-

66 D-WP(C)/35080/2024 SAHU 06 1.Mobile number of all the counsel not
furnished in vakaltnama. 2..All the Counsel
have not accepted and executed vakaltnama

JEEVANJYOTI 2024-09- |Copy of Trial Court Judgement / Order

67 D-ARBA/37096/2024 MOHANTY 06 C.Copy of impugned order not filed.
6-RECEIPT SHOWING SERV.COPY TO

5 D- AKSHAYA KUMAR |2024-09- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/27059/2024 \SUBUDHI 06 1. Date of Year dated19.03.2024 at para-2
not tally with date chart.
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6-RECEIPT SHOWING SERV.COPY TO
D- KHUSBU 2024-09-
69 | ABLAPL/27106/2024 PANIGRAHI 06 AG/CG/IT/CT/ETC.NOT FILED.
21-STATUTORY DEPOSIT/AWARDED
70 |D-MACA/38830/2024 MANITOSH SINHA |00+ 0% AMOUNT NOT DEPOSITED.
Period of Delay 62 days
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
. SUSANTAKUNAR 205, SAECEITSHONING sy Corv 10
ABLAPL/27096/2024 |LENKA 06 ) :
1. Paragraph no. not correctly furnished on
declaration.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
72 D-WP(C)/38797/2024 |SAILABALA JENA 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
73 |D-WP(C)/38716/2024 BIBHUTI BHUSAN 2024-09-| | <5 IT/CT/ETC.NOT FILED.
PANDA 06
ABLAPL/27054/2024 | PATTANAIK 06 ) '
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
75 CONTC/38574/2004 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
. » AMULYARATNA s, CRECEITSHONING SERVCORY T0
BLAPL/26921/2024 |PANDA 06 ’ )
D- 2024-09- |(IA for condonation of delay filed without
7T CRLLP/26400/2024 |SANGARMDAS 5/ affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7% D- DUSHMANTA 2024-09-|11-NEAT,LEGIBLE ATTESTED
BLAPL/27027/2024 |SAHOO 06 ANNEXURES NOT FILED.
page no. 13 not neat.
1.Period of Delay 29 days 2.DEFICIT
D- PRASHANTA 2024-09-
7 RVWPET/33385/2024 KUMAR NAYAK |06 AUTHENTICATION FEE OF RS 2.25 /-
NOT FILED
80 D- DAMODAR PATRA 2024-09- Case no not correctly furnished in the IA
TRP(C)/38606/2024 06 y
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
31 D- PRABIR KUMAR 2024-09-30-OTHER DEFECT (IF ANY)
BLAPL/26997/2024 |RAY 06
Annexure -4 not mentioned not mentioned
on page no. 18
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
82 D-WP(C)/38558/2024 UMAKANT SAHOO 06 AG/CG/IT/CT/ETC.NOT FILED.
83 D- AMLAN SHAKTI 2024-09- [4-AFFIDAVIT/VERIFICATION NOT
ABLAPL/27097/2024 |[PAUL 06 PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

6/29



9/6/24, 6:15 PM Defective Register
1. At para-2 of the affidavit,the description is
not proper.2.As per index,Annexure-1 not
properly page in book marked.3. At para-2 of
the affidavit,the description is not correct
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
84 D-ARBA/38854/2024 AJIT KUMAR 2024-09-11 _ase number mentioned under annexure 4
MOHANTY 06 . .

in index not tally with case number
mentioned vide annexure 4 . 2-page no 33,
34,35 not legible
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- LALITENDU 2024-09- .

85 CRLREV/27181/2024 MISHR A 06 No. of GR case in anx.1 appears to be
wrong-may be sent down to court below for
rectification.-Revision lies to Learned
Sessions Judge.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
86 ADV 17-REFERENCE CERTIFICATE NOT
CONTC/38556/2024 06 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
ABINASH 2024-09-
87 D-WP(C)/37838/2024 PATTAJOSHI 06 30-OTHER DEFECT (IF ANY)
1. Page No. 9 not filed as per Index.
. b sovmas ks RECHITSHONING SERVCON T0
BLAPL/27142/2024 \[KUMAR DASH 06 : :
s D MANORANIAN  [2024-09- 610 11/ ETONOT FILED. |
ABLAPL/27101/2024 \ DAS 06 : :
00 D AMITPRASAD  2024-09- 50 oy T ONOT FILED, |
CONTC/38725/2024 |BOSE 06 : :
o D JUGALAKISHORE. 2024-09- 6 oy O NOT FILED, |
BLAPL/27045/2024 |PANDA 06 : :
PRASANTA 2024-09- .

92 D-FAO/38894/2024 KUMAR MAHALI |06 1. Period of Delay 99 days.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

93 |D-WP(C)/38864/2024 Q%TIEI KUMAR (2)(6)24'09' 7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

. o IGAL KisHORE 20205 RECHTT SHOWING SERVCOPY T0

BLAPL/26558/2024 |PANDA 06 : :
6-RECEIPT SHOWING SERV.COPY TO
JATINDRA KUMAR |2024-09- | AG/CG/IT/CT/ETC.NOT FILED.

95 D-WP(C)/38605/2024 MOLIAPATR A 06
I.A.Is not correctly page marked.

96 D-WP(C)/38764/2024 GAGAN BIHARI 2024-09- |6-RECEIPT SHOWING SERV.COPY TO

SINGH 06 AG/CG/IT/CT/ETC.NOT FILED.
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1.Date mentioned in Annex-1 does not tally
with averment of Writ petition and Index.
D.C.fee of Rs.39 /- to be paid in V.nama.
6-RECEIPT SHOWING SERV.COPY TO

97  |D-WP(C)/38760/2024 SANTOSH KUMAR. 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

DASH 06
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
ITISHREE 2024-09-|11-NEAT,LEGIBLE ATTESTED
98 ID-WP(C)/38683/2024 |10 ipaTiy 06 ANNEXURES NOT FILED.
Page 13 to 25 not legible.
6-RECEIPT SHOWING SERV.COPY TO
SRINIBASH 2024-09-

99 D-WP(C)/38880/2024 SATAPATHY 06 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
NIRANJAN 2024-09-

100 | D-WP(C)/38713/2024 PRASAD PATRA 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

o1 Ibowpcyasso1aona BIRAJA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

-WP(C) PRASANNA DAS |06 .
Synopsis and date charts are not
alphabetically paginated.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

102 CONTC/38443/2004 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PRABODHA 2024-09-

103 ID-WP(C)/38748/2024 CHANDRA NAYAK |06 1. Ist Corrigendum order No.5171 dated
03.10.2023 in para-6 of the petition does not
tally with the Index.

2024-09- 6-RECEIPT SHOWING SERV.COPY TO

104 | D-WP(C)/38656/2024  RANJIT MOHANTY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

SURYAKANTA 2024-09-

105 |D-WP(C)/38770/2024 DWIBEDI 06 AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY

KUNAL KUMAR 2024-09- MENTIONED

106 |D-WP(C)/38822/2024 SWAIN 06
Annexures-1,2 and 6 are not attested as true
copies
6-RECEIPT SHOWING SERV.COPY TO

BRAJA MOHAN 2024-09-

107 | D-WP(C)/38487/2024 SARANGI 06 AG/CG/IT/CT/ETC.NOT FILED.
LAXMIKANTA 2024-09- )

108 | D-WP(C)/38712/2024 MOHANTY 06 Halogram Rs 50/- not paid on V. nama
DHIRENDRA . ) )

109 |D-WP(C)/38678/2024 KUMAR (2)(6)24-09- ?ecelpt sthovzl;llg Zerwce of copy on SC
MOHAPATRA ransport not filed.

6-RECEIPT SHOWING SERV.COPY TO

JANAKI KANTA 2024-09-

110 |D-WP(C)/38732/2024 MAHAPATRA 06 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
111 [D-WP(C)/38061/2024 oA SHISHA 13024091 0 61Ty T/ETC NOT FILED,
HOTA 06
DILLIP KUMAR 2024-09- |Receipt Showing Serv.copy To School and
112 ID-WP(C)/38794/2024 MOHAPATRA 06 Mass Education not Filed.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
113 |D-WP(C)/38452/2024 | ASHOK DAS 06 AG/CG/IT/CT/ETC.NOT FILED.
o oK kAR armiap. CRECHTSHONTNG SERVCON T0
ABLAPL/27115/2024 MOHAPATRA 06 ) :
2024-09- )
115 |D-MACA/37264/2024/G.P.DUTTA 06 1.Period of Delay 48 days
6-RECEIPT SHOWING SERV.COPY TO
LAXMIKANTA 2024-09-
116 | D-WP(C)/38850/2024 MOHANTY 06 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 21-STATUTORY DEPOSIT/AWARDED
117 |D-MACA/38745/2024/ ADAM ALI KHAN 06 AMOUNT NOT DEPOSITED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
118 | D-WP(C)/38876/2024 ;IX,II%IA NTA KU. 3(6)24_09_
1.Name of the petitioner wrongly furnished in
Appendix-ii. ii..Date of annex.6 mentioned at
page 10 not tally to annex.6. iii. Annexure 6
not neat and legible.
o |- BRAJAKISHOR 202409~ (000 o ot S hLED,
CRLMC/27013/2024 |PANDA 06 ) :
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
120 |D-WP(C)/38868/2024 EAI\Il\I/iA CHANDRA (2)224—09— AG/CG/IT/CT/ETC.NOT FILED.
1-Rule 8 of O.H.C ,P.I.L Rule 2010 has not
complied with.2-para 6 of affidavit not
correctly furnished
6-RECEIPT SHOWING SERV.COPY TO
MANOJ KUMAR 2024-09-
121 | D-WP(C)/38814/2024 PANDA 06 AG/CG/IT/CT/ETC.NOT FILED.
- sTkovaR avnan. (R SHONNGSERVCON T
BLAPL/26867/2024 |OTTA 06 ) :
6-RECEIPT SHOWING SERV.COPY TO
BIKRAM KESHARI (2024-09-
123 | D-WP(C)/38805/2024 MOHANTY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
o D- PRAFULLA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/27135/2024 |KUMAR RATH 06 1. In affidavit Sl. no. 2 Fathers name not
correctly mentioned.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
125 CONTC/38572/2004 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-09-
126 |D-WP(C)/38839/2024 ROUTRAY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
127 |D-WP(C)/38867/2024 ]?)i;l\s/[EER KUMAR (2)224—09— AG/CG/IT/CT/ETC.NOT FILED.
page-35 not legible
D- 2024-09- . )
128 CRLLP/26054/2024 SANGARM DAS 06 Affidavit not made in IA.
6-RECEIPT SHOWING SERV.COPY TO
TUSAR KUMAR 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
129  |D-WP(C)/38804/2024 MISHRA 06
Page Nos.15 To 18 Are Not Legible
6-RECEIPT SHOWING SERV.COPY TO
KARUNAKAR 2024-09-
130 |D-WP(C)/38826/2024 NAYAK 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-09-
131 |D-WP(C)/38836/2024 ROUTRAY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
132 [D-WP(C)/38611/2024 |5 L ENDRAKUMAR 12024-09-1)\ 0511/ T/ETC.NOT FILED.
SAMAL 06
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
JAJATI KISHORE  |2024-09-|10-SUBJECT CODE NOT
133 ID-WR(C)/38853/2024 |\ 1 o ANTY 06 FURNISHED/INCORRECTLY
MENTIONED
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
134 D- SURYAKANTA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/27052/2024 DWIBEDI 06 AG/CG/IT/CT/ETC.NOT FILED.
Description at para-5 not correct in affidavit.
6-RECEIPT SHOWING SERV.COPY TO
SHAKTI DATTA 2024-09-
135 |D-WP(C)/38736/2024 TRIPATHY 06 AG/CG/IT/CT/ETC.NOT FILED.
1.Copy not served on counsel S.C.
136 |D-WP(C)/38823/2024 DURGA PRASAD  12024-09- (T).2.Name of all counsel in capital letters in
PRADHAN 06 .
Vakaltnama not furnished.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
137 |D-WP(C)/38697/2024 RAJJIEET ROY 06 AG/CG/IT/CT/ETC.NOT FILED.
s D SOUBHAGYA  2024-09- (06 0, i ETCNOT FILED.
BLAPL/27133/2024 \[KUMAR DASH 06 : :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
139 CONTC/38557/2024 ADV 06 AG/CG/IT/CT/ETC.NOT FILED.
BIBEKANANDA 2024-09- |Statutory deposit not made. Not properly
140 |D-MACA/38746/2024 UDGATA 06 page marked in index
KSHIROD KUMAR |2024-09- 8-CAUSE TITLE NOT IN ORDER.
141 |D-CMP/38881/2024 SAHOO 06
Status of parties not furnished
142 |D- BIBEKANANDA  |2024-09-|6-RECEIPT SHOWING SERV.COPY TO
BLAPL/27035/2024 'MAHAPATRA 06 AG/CG/IT/CT/ETC.NOT FILED.
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11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
page nos. 7,8 ,11 are not neatly legible.
6-RECEIPT SHOWING SERV.COPY TO
o D- JAGAMOHAN 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRIMC/27108/2024 [PATTANAIK 06 1. Age of the petitioner in cause title not tally
with affidavit
144 2 BUAY KUMAR 202409000 oo FLED,
ABLAPL/27192/2024 BEHERA 06 : :
AKSHAYA KUMAR |2024-09- |Put up for S.R. after furnishing Value of the
145 ID-MACA/38795/2024 MOHAPATRA 06 Appeal and Court Fee payable.
LAXMIKANTA 2024-09- .
146 |D-WP(C)/38710/2024 MOHANTY 06 Halogram Rs 50/- not paid on V nama
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED
SUBASH 29-NAME OF THE FILING ADVOCATE
D- CHANDRA 2024-09- NOT IN CAPITAL
147 CRLMC/26993/2024 MOHANTY 06 LETTERS/ENROLMENT NUMBER NOT
SR.S.C.INCOME INDICATED WHEREVER SIGNATURE
TAX OF SUCH ADVOCATE APPEARING IN
THE PETITION/APPEAL/APPLICATION
1. Certified copy of annex- 1 not filed
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
148 CONTC/38595/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
149 |2 BYOMARESH 2024-09- ig/%(i}E/g/TcsT}/IST\ZIESTSEI}%gOPY o
ABLAPL/27088/2024 TRIPATHY 06 : :
Nomenclature not correct in sl. no.4 of
affidavit.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
150 CRLMC/26963/2024 ASHOK DAS 06 AG/CG/IT/CT/ETC.NOT FILED.
o o oupeer  aameos. CRECEFTSHONING SERCORYT0
BLAPL/26905/2024 MOHANTY 06 : :
6-RECEIPT SHOWING SERV.COPY TO
BLAPL/26865/2024 | ROUT 06 ) :
F.I.R date not tally with Index.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
153 CONTC/38436/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
154 D- SUSANTA KUMAR |2024-09-|14-NOT PROPERLY INDEXED.
BLAPL/27008/2024 |SAHU 06
Page marking not correct in index and Book
mark.
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6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
155 |D-WP(C)/37465/2024 NARAYAN RATH |06
Page 66 not legible
56 | HEMANTA KUMAR 2024-09- (6 ooy T NOT FILED,
BLAPL/26946/2024 'MOHANTA 06 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
s, D BHABANI SANKAR 2024-09- 20 VERIACULAR CERTIFICATE NOT
CRLMP/27110/2024 |DAS 06 :
PAGE NUMBER OF SYNOPSIS and DATE
CHART BE OMITTED
- o AU RATNA s, CRECHITSHOMING SERVCO T0
ABLAPL/27030/2024 PANDA 06 : :
6-RECEIPT SHOWING SERV.COPY TO
BIREN SANKAR  [2024-09-
159 |D-WP(C)/38592/2024 TRIPATHY 06 AG/CG/IT/CT/ETC.NOT FILED.
“ o PaRTHASARATH 0215 & RECEIRT SHOWING SERVCOFY 10
ABLAPL/27105/2024 | DAS 06 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
161 D- SANGRAMIIT 2024-09-
BLAPL/26901/2024 |PANDA 06 1.Date not mentioned in the v.nama.
2.Petition not correctly addressed to
Honorable Court
162 |2 JAYANTA KUMAR 2024-09- 0 S i e BD,
CRLMC/27037/2024 \MAJHI 06 : :
6-RECEIPT SHOWING SERV.COPY TO
163 D- ASUTOSH 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/27152/2024 TRIPATHY 06
1. Page nos.6 and 7 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
164 |D-WR(C)/38871/2024 | AMA CHANDRA 12924-05-
S.E case has been typed instead of L.E case
in the index under annex.2.
s |2 BIKRAM KESHARI [2024-09- 101/ ETO NOT FILED. |
CRLMP/27009/2024 |RAJ 06 : :
6-RECEIPT SHOWING SERV.COPY TO
BHABANI SANKAR |2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
166 |D-WP(C)/38857/2024 TRIPATHY (1) 06
annexure-8 not legible
& D BUAYKUMAR  2024-09- 00/ ETONOT FILED. |
BLAPL/26986/2024 \BEHERA 06 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
168 |D-WP(C)/38679/2024 IS%\J/E&L KUMAR 3224_09_
Date of annex.11 mentioned in the index and
petition not tally to annex.11.
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6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-09-

169 |D-WP(C)/38834/2024 ROUTRAY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

170  |D-WP(C)/38925/2024 %’Z%EER KUMAR (2)(6)24'09' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

D- SANTOSH KUMAR . 12024-09- AG/CG/IT/CT/ETC.NOT FILED.

71 \BLAPL/26917/2024 |SAMANTARAY |06 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

172 D- ADV 2024-09- |1-Reference certificate not furnished,2-

CONTC/38642/2024 ’ 06 Occupation of deponent not stated in
affidavit,3-Date of order mentioned
annexure-1 at page no.8 does not tally with
index and body of petition

2024-09- 6-RECEIPT SHOWING SERV.COPY TO

173 |D-WP(C)/38776/2024 NIRANJAN PANDA 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY

D- SANDIPAN 2024-09-

174 WPCRL/26930/2024 |MISHRA 06 STAMPED,EXECUTED,ACCEPTED.
PETIONNER NO,2 NOT EXEUTED IN V
NAMA

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

175 BLAPL/26971/2024 ASHOK DAS 06 AG/CG/IT/CT/ETC.NOT FILED.

2024-09- 6-RECEIPT SHOWING SERV.COPY TO
176  |D-WP(C)/38862/2024 RANJIT SAMAL 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA 2024-09-
177 | D-WP(C)/38930/2024 KUMAR RATH 06 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO

178 |D-WP(C)/38790/2024 |SAILABALA JENA 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

179 D- ADV 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.

CONTC/38602/2024 06
1. Period of Delay 110 days
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

D- SAKTIDHARA 2024-09-

180 CRLMC/26639/2024 MISHRA 06 14-NOT PROPERLY INDEXED.

1. Subject code incorrectly furnished in
index and date chart. 2.PS case number not
correctly furnished at page no.2 para no. 1
last line.
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6-RECEIPT SHOWING SERV.COPY TO
181 D- ADV 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/38477/2024 ’ 06
synopsis and date chart are not page marked.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
- voakes  avces. SRECETSHOWNGsErconv T
ABLAPL/27090/2024 |\ TRIPATHY 06 ) :
NOMENCLATURE NOT CORRECT IN
SL.4 OF AFFIDAVIT.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
183 ADV 17-REFERENCE CERTIFICATE NOT
CONTC/38559/2024 06 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
TUSHAR KANTA  12024-09- AG/CG/IT/CT/ETC.NOT FILED.
184 | D-WP(C)/38187/2024 NAYAK 06
1.Occupation of the deponent in affidavit not
furnished.
SIBANARAYAN 2024-09- ) )
185 |D-WP(C)/38729/2024 BISWAL 06 Page 30 is not legible .
18-CERTIFIED COPY OF
186 |DonMp/37s88/2024 SANTOSH KUMAR 2024-09- g{LISII;/APPELLATE COURT ORDER NOT
) SAMANTARAY 06
Certified copy of annexure -8 not filed .
D- 2024-09- [IA without affidavit filed for condonation of
187 | crRLLP26055/2024 [SANGARMDAS 0 delay
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 7-VAKALATNAMA NOT PROPERLY
188 BLAPL/27073/2024 M BALAJI RAO 06 STAMPED,EXECUTED,ACCEPTED.
1. Paragraph no. not correctly furnished on
declaration.2. Annexure nos. 1 to 3 not
marked on the file.3. Petitioner not executed
in V.nama.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
189 D- NALINI KUMAR 2024-09-|IN INDEX ,DATE CHART and PAGE NO.7
CRLMP/27149/2024 |JENA 06 OF DECLARATION NAME OF
PETITIONER BE CORRECTED2.IN
CAUSE TITLE 5TH LINE OF IN THE
MATTER OF dt BE CORRECTED
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
190 |D-WP(C)/38555/2024 |SWAPNIL ROY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AMIYA KUMAR  2024.09. AG/CG/IT/CT/ETC.NOT FILED.
191 |D-WP(C)/38617/2024 CHHATOI 06
Synopsis and date charts are not
alphabetically not paginated.
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192 |P- GHANASHYAM  12024-09- ig/}i:(égg/TCST}/IEOTVgIESTSEE\ESOPY 10
BLAPL/26952/2024 |MUDULI 06 ) :
6-RECEIPT SHOWING SERV.COPY TO
SATYABRATA 2024-09-
193 | D-WP(C)/38630/2024 SATAPATHY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
194 |D-WP(C)/38723/2024 RAJESH KUMAR - 12024-09- 1 0 61 T/CT/ETC.NOT FILED.,
SAHOO 06
6-RECEIPT SHOWING SERV.COPY TO
JITENDRA KUMAR (2024-09-
195 |D-WP(C)/38923/2024 CHHOTARAY 06 AG/CG/IT/CT/ETC.NOT FILED.
196 D- RAJIB LOCHAN 2024-09-|1.name of op no -2 not tally with the name
RPFAM/38778/2024 |[PATTNAIK 06 mention in court below
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
197 |D-WP(C)/38722/2024 I\AE?IE%I;UMAR 3224_09_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
198 BLAPL/26980/2024 S.BALABANTRAY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
100 D- ADV 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/38704/2024 06 Word CONTC wrongly mentioned on index
in annexure-1
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE
NOT IN CAPITAL
BANSHIDHAR 2024-09- LETTERS/ENROLMENT NUMBER NOT
200 |D-WP(C)/38633/2024 SATAPATHY 06 INDICATED WHEREVER SIGNATURE
OF SUCH ADVOCATE APPEARING IN
THE PETITION/APPEAL/APPLICATION
Page 25, 26 not legible .
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
PRADEEP KUMAR (2024-09- |[FILED
201 |D-CMP/38902/2024 KHUNTIA 06
Impugned order under Annex. 5 not filed.
Put up for S.R. after filing of the same.
6-RECEIPT SHOWING SERV.COPY TO
2024-09- AG/CG/IT/CT/ETC.NOT FILED.
202  |D-WP(C)/38406/2024 |IN PERSON 06
State of ODISHA OPP- Parties not
represented through
6-RECEIPT SHOWING SERV.COPY TO
2024-09- AG/CG/IT/CT/ETC.NOT FILED.
203  |D-WP(C)/38571/2024 MANAS PATI
06 . )
Name of opp.parties in vakaltnama is not
correctly furnished
204 |D- NIRANJAN PANDA |2024-09-|1-COURT FEE IS DEFICIENT.
CRLMC/27019/2024 06 6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
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1.C.Fee Of Rs.06/- Not Paid On C.T.
2.C.Copy Of Order Dt.16.09.2023 Not
Availble Under Annexure-1.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
205 D- MANORANIJAN 2024-09-

BLAPL/27102/2024 |DAS 06 1. Page no.15 not neat and legible.2. As per
index, Annexure-3 not described in the
petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

206 D- PARTHA SARATHI (2024-09-|17-REFERENCE CERTIFICATE NOT

CRLMC/27060/2024 INAYAK 06 FURNISHED.

1. Page no. 9 not legible.
6-RECEIPT SHOWING SERV.COPY TO
MANMAYA 2024-09-
207 |D-WP(C)/38728/2024 KUMAR DASH 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
208 D- UNMESH 2024-09-|11-NEAT,LEGIBLE ATTESTED

ABLAPL/27089/2024 CHANDRA JENA |06 ANNEXURES NOT FILED.
side of the page no.14 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

209 D- BIRAJA PRASAD  {2024-09-|9-PROVISION OF LAW NOT

BLAPL/27085/2024 |NANDA 06 FURNISHED ON TOP OF CAUSE TITLE.
1. Paragraph no. not correctly furnished in
the petition.2 Signature of the petitioner No.1
on V.nama not tally with cause title

210 |2 SURYAKANTA 2024-09- Z-g/li:(é}E/g/TcsT}/IlgT\glggTslglli\égopY o

ABLAPL/27104/2024 \ DASH 06 ) :

o1 D BHARAT BHUSAN 12024-09- ig/%(i}E/g/TcsT}/IST\ZIESTSEI}%gOPY 10

BLAPL/27094/2024 |ROUTRAY 06 ) :
12-ASSESMENT SLIP NOT FILLED-IN

JUDHISTHIR 2024-09-
212 |D-WP(C)/36134/2024 SAHOO 06 PROPERLY.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

213 ADV 17-REFERENCE CERTIFICATE NOT

CONTC/38563/2024 06 FURNISHED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

214 D- BYOMAKESH 2024-09-|6-RECEIPT SHOWING SERV.COPY TO

ABLAPL/27086/2024 | TRIPATHY 06 AG/CG/IT/CT/ETC.NOT FILED.
Nomenclature not correct in sl.4 of affidavit.
6-RECEIPT SHOWING SERV.COPY TO

D- BIRAJA 2024-09-

215 |BLAPL/27022/2024 |PRASANNADAS |06 AG/CG/T/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT

516 D SOUBHAGYA 2024-09- | FURNISHED.

CRIMC/26709/2024 |KUMAR DASH 06 1. In affidavit Sl. no. 2 Fathers name not
correctly furnished. 2. Date of order not
correctly furnished at page no. 3 para no. 4
and prayer of the petition.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

2024-09- 30-OTHER DEFECT (IF ANY)

217 |D-CMP/37828/2024 |S.S.DEO 06
In C .M .P, and annexure 1,2,3,4,5,6 and 9
case no .mentioed T .S -58/2002 but C .copy
of impugned order filed under annexure -10
is ¢.s -58 0f 2002
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

TARUN KANTA 2024-09- 19-UNDERTAKING FOR NON FILING OF

218 ID-WP(C)3873172024 |p\TTANAYAK |06 TRANSLATED COPY NOT FILED
occupation not furnished in affidavit

2024-09- |.Receipt Showing Serv.copy To School and

219 |D-WP(C)/38808/2024 RAKESH BEHERA 06 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2024-09-

220 ID-WP(C)/38763/2024 SISIR DAS 06 1.Copy of the Notification dtd.04.08.1989 in
para-3 of the petition and Annex-2 does not
tally with the Index.
6-RECEIPT SHOWING SERV.COPY TO

BEDA PRAKASH  |2024-09- | AG/CG/IT/CT/ETC.NOT FILED.

221 |D-WP(C)/38644/2024 PANDA 06
Certificate not signed by ld. Advocate .
1.DEFICIT AUTHENTICATION FEE OF

RAMESH 204.09-[Ro 6/-pamacalar cortiieaty oot fonished in

222 |D-MACA/38833/2024 CHANDRA T OO vEnact ar Certiiecie Mot s e

PRADLAN 06 [A-no affidavit made in IA for co petitioner
3. Further SR shall be made after valuation
of the appeal is furnished.
ABLAPL/27034/2024 | SAHOO 06 : :
6-RECEIPT SHOWING SERV.COPY TO
SIBANARAYAN 2024-09-

224 |D-WP(C)/38735/2024 BISWAL 06 AG/CG/IT/CT/ETC.NOT FILED.

2024-09- 6-RECEIPT SHOWING SERV.COPY TO

225 |D-WP(C)/38649/2024 UPASANA BAL 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

BANSHIDHAR 2024-09-

226 |D-WP(C)/38761/2024 BAUG 06 1.Deponent age in affidavit not correctly
furnished.2. Annexure-2 nor properly
arranged.3.Annexure-11 is not executed.
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CRLMA/26736/2024 |SARANGI 06 ) ‘
6-RECEIPT SHOWING SERV.COPY TO
D. 5024.09. AG/CG/T/CT/ETC.NOT FILED.
228 ADV 17-REFERENCE CERTIFICATE NOT
CONTC/38558/2024 06 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
229 D- ADV 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
CONTC/38637/2024 ) 06
Occupation of the deponent not stated.
6-RECEIPT SHOWING SERV.COPY TO
D- BIDHUBHUSANA  |2024-09- AG/CG/IT/CT/ETC.NOT FILED.

230 ABLAPL/27114/2024[MOHAPATRA 06 9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

SIDDHARTH 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.

231 |D-WP(C)/38855/2024 PRASAD MISHRA |06
Occupation not furnished in affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

BIBEKANANDA 2024-09-

232 |D-CRLA/26973/2024 MAHAPATRA 06 1-Date of judgement wrongly mentioned on
index in annexure-1,2-Provision of law
wrongly mentioned in [.A.No.2243/2024
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.

233 CRLREV/26511/2024 PRADIPTA BEURA 06
Revision lies to learned Sessions Judge.
6-RECEIPT SHOWING SERV.COPY TO

234  |D-WP(C)/38647/2024 BEDA PRAKASH 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

PANDA 06
e o G isHORE araep. CRECEIT SHOWING SERVCORY 10
BLAPL/27047/2024 |PANDA 06 ) :
v 0 AGAN pARI s, CRECEITSHOWING SERVCORY 10
CRLMP/27005/2024 |SINGH 06 ) :
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

237 |D-WP(C)/38743/2024 (S:gﬁlil?NKAR 3‘6)24'09‘ 1. Judgement dt.10.01.2023 mentioned in the
para-5 and Annex-1 does not tally with the
Index.2.0Occupation of the deponent in
affidavit not furnished.
6-RECEIPT SHOWING SERV.COPY TO

238 |D-WP(C)/38891/2024 ?gﬁfSH KUMAR (2)(6)24'09' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

PRAKASH KUMAR (2024-09-

239 |D-WP(C)/38924/2024 MISHRA 06 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

240 CONTC/38632/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
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2024-09- 6-RECEIPT SHOWING SERV.COPY TO
241 |D-WP(C)/38861/2024 BASUDEV PUJARI 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DURGA PRASAD AG/CG/IT/CT/ETC.NOT FILED.
22 P SANGRAMJIT  [2024-0%-
CRLMC/27095/2024 MALLICK 06 1. Name of the deponent not correctly
mentioned in V. nama
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SIVA SANKAR 2024-09-20-VERNACULAR CERTIFICATE NOT
243  |D-WP(C)/38738/2024 CHAINI 06 FURNISHED.
occupation not furnished in affidavit
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
ARUPANANDA 2024-09-|1.The name of the counsel in capital letters
244 ID-WP(C)/38596/2024 GOSWAMY 06 and enrolment number in last page of writ
petition not furnished.2. Annexure-1 in book
mark index is not correctly page
marked.3.The name of opp.parties in
vakaltnama is not correctly furnished
6-RECEIPT SHOWING SERV.COPY TO
245 D- ADV 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/38566/2024 ' 06
Code Indicated in cause title but not legible
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-09-
246 |D-WP(C)/38842/2024 ROUTRAY 06 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- . .
247 RVWPET/38812/2024 BAMADEV BARAL 06 Place it after correction of Prayer
6-RECEIPT SHOWING SERV.COPY TO
GEETA RANI 2024-09-
248 |D-WP(C)/38884/2024 MALLICK 06 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
249 D- SURYAKANTA 2024-09-|14-NOT PROPERLY INDEXED.
ABLAPL/27051/2024 DWIBEDI 06
V.G.R. case no. not mentioned in file.Page
marking not correct in index and Book
mark.Description at para -5 not correct in
affidavit.
250 D- BIJAY KUMAR 2024-09- |Provision of law not correctly furnished as
TRPCRL/27016/2024 |BEHERA 06 regards BNS
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
751 D- DOLAGOBINDA  |2024-09-|9-PROVISION OF LAW NOT
CMAPL/36436/2024 |MOHAPATRA 06 FURNISHED ON TOP OF CAUSE TITLE.
1.Period of Delay 04 days
- o TURUNA KUMAR. atnkos, SRECEIP SHOWING SERVCORY To
BLAPL/26966/2024 MISHRA 06 : :
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Neither certificate of good ground nor not
253 |D-CRP/38645/2024 |DIBHUPRASAD — 2024-09- filing revision before learned Dist.Judge
DAS 06 filed
6-RECEIPT SHOWING SERV.COPY TO
SURENDRA 2024-09-
254  |D-WP(C)/38717/2024 KUMAR DAS 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
2024-09- AG/CG/IT/CT/ETC.NOT FILED.
255 |D-WP(C)/38903/2024 |SANJIB MOHANTY 06
Paragraph of writ petition not correctly
numbered.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
256 D- SUSANTA KUMAR 2024-09- ANNEXURES NOT FILED.
CRLMP/27064/2024 \BARAL 06
PAGE NUMBERS OF INDEX,SYNOPSIS
and DATE CHART BE OMITTED 2.PAGE
NOS 11,12 and 17 NOT LEGIBLE
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
257 BLAPL/27080/2024 AMITAV TRIPATHY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
258 |D-WP(C)/38638/2024 [UPASANA BAL 3224-09- AG/CG/IT/CT/ETC.NOT FILED.
Page no 13 and 26 not legible .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.09. | 9-PROVISION OF LAW NOT
259 BLAPL/27069/2024 JULU KHANSAMA 06 FURNISHED ON TOP OF CAUSE TITLE.
1. As per index,Annexure-1 not properly
page in book marked.(Removal section).
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-09-
260 |D-WP(C)/38840/2024 ROUTRAY 06 AG/CG/IT/CT/ETC.NOT FILED.
261 |- JUGALAKISHORE 2024-09- 00 i e bD,
BLAPL/27044/2024 |PANDA 06 : :
6-RECEIPT SHOWING SERV.COPY TO
262 D- VIVEKANANDA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/27076/2024 |JENA 06
1. Certified copy of annex- 2 not filed
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
263 |D-WP(C)/38721/2024 | AMITAV TRIPATHY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
264 |D-WP(C)/38636/2024 SAROIKUMAR - 2024-09-1 ) = 1/ T/ETC.NOT FILED.
PADHY 06
6-RECEIPT SHOWING SERV.COPY TO
SIDDHARTH 2024-09-
265 |D-WP(C)/38847/2024 PRASAD MISHRA |06 AG/CG/IT/CT/ETC.NOT FILED.
266 |D-WP(C)/38849/2024 PRABIR KUMAR  [2024-09- 6-RECEIPT SHOWING SERV.COPY TO
RAY 06 AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
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.Name Of The Filing Advocate Not In
Capital Letters In The Petition
Valuation of the appeal and court fee payable
not furnished . Certified copy of both the
267 |D-RSA/38780/2024 SAROJ KUMAR 2024-09- courts judgement not filed. put up for S.R.
PADHY 06 .
after removal of above defects and required
court fee is paid.
6-RECEIPT SHOWING SERV.COPY TO
BIBHUDATTA 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
268 |D-WP(C)/38625/2024 PANDA 06
Page no 30 to 32 not legible .
6-RECEIPT SHOWING SERV.COPY TO
CHIRANJAYA 2024-09-
269 |D-WP(C)/38691/2024 MOHANTY 06 AG/CG/IT/CT/ETC.NOT FILED.
o D saraDAPRASAD. 202405 RECHTSHOWING SERVCOY T0
BLAPL/27134/2024 |DASH 06 ) :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS
OF ALL THE SIGNING ADVOCATES
271 D- GOPINATH 2024-09-[NOT INDICATED
CRLMC/27075/2024 \MISHRA 06 29-NAME OF THE FILING ADVOCATE
NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER NOT
INDICATED WHEREVER SIGNATURE
OF SUCH ADVOCATE APPEARING IN
THE PETITION/APPEAL/APPLICATION
1. Certified copy of annex-1 not filed. 2.
Page nos 20,23,26 and 27 not legible.
6-RECEIPT SHOWING SERV.COPY TO
o |D- B ASUDEY PUIAR] 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/26775/2024 06 1. Page nos 108,118,133,138 to 140 not
legible.
6-RECEIPT SHOWING SERV.COPY TO
SAMVIT 2024-09-
273  |D-WP(C)/38920/2024 MOHANTY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ABHILASH 2024-09-
274 |D-WP(C)/38715/2024 MISHRA 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
s |D- PRAKASH KUMAR 2024.09. AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/27040/2024 MISHRA 06 Correction in Affidavit SON instead of
husband.
6-RECEIPT SHOWING SERV.COPY TO
276 |D-WP(C)/38650/2024 |BEDA PRAKASH  2024-09-1 ) = 1/ T/ETC.NOT FILED.
PANDA 06
277 |D-WP(C)/38883/2024 [ KAMIL RASHID 2024-09-|6-RECEIPT SHOWING SERV.COPY TO
06 AG/CG/IT/CT/ETC.NOT FILED.

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

21/29



9/6/24, 6:15 PM Defective Register
Date of annex.3 mentioned in the index not
tally to annex.3 as annexed.
6-RECEIPT SHOWING SERV.COPY TO
BISWABIHARI 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
278 |D-WP(C)/38747/2024 MOHANTY 06
1. In [.A. Petition not correctly addressed to
Honorable Court.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
279 RVWPET/34250/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- |Place after filing pf c.copy of order Dt. 15-
280 lcmaPL/32128/2004 (O-P-DUTIA 06 (032016
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
281 BLAPL/26960/2024 SASMITA NANDA 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
282  |D-WP(C)/38692/2024 IS)[;EAS CHANDRA 3224_09_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
RUDRA MADHAB |2024-09- AG/CG/IT/CT/ETC.NOT FILED.
283  |D-WP(C)/38844/2024 BISWAL 06
Legal assistant fee of RS 10 /- to be paid .
o 0 G . & RECHIT SHOWING SERVCOFY 10
CRLMC/26991/2024 MUDULI 06 : :
6-RECEIPT SHOWING SERV.COPY TO
SUSHANTA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
285 |D-WP(C)/38663/2024 KUMAR JOSHI 06
Page 13 not legible.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
286 CONTC/38858/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
. D- DV 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/38702/2024 06 Word CONTC wrongly mentioned on index
in annexure-2
2024-09- .
288 |D-MACA/38828/2024 MAHITOSH SINHA 06 1.Period of Delay 105 days.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
NARAYAN 2024-09-
289  |D-WP(C)/38774/2024 PRASAD PARIJA |06 FURNISHED.
1. Page Nos. 15 to 18 and 28,29 are not
legible.
6-RECEIPT SHOWING SERV.COPY TO
SHAKTI DATTA 2024-09-
290 |D-WP(C)/38733/2024 TRIPATHY 06 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
291 CONTC/38825/2004 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
292 |D- ABINASH 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
CRLMC/26958/2024 |ACHARYA 06 AG/CG/IT/CT/ETC.NOT FILED.
1. In affidavit Sl. no. 2 Fathers name not
correctly mentioned. 2. P.S. number not

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

22/29



9/6/24, 6:15 PM Defective Register
correctly furnished at page no. 5 line 14.
6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA 02400 AG/CG/IT/CT/ETC.NOT FILED.
293  |D-WP(C)/38813/2024 KUMAR . )
06 Year of the case number mentioned in the
MOHAPATRA .
index under annex.6 not tally to annex.6.as
annexed.
10-SUBJECT CODE NOT
TUSHAR KANTI FURNISHED/INCORRECTLY
294 D- SATAPATHY, SR.S.C|2024-09- MENTIONED
OTAPL/38904/2024 |(GST, C.T. AND 06
CUSTOMYS) Neat and legible copies of pages 28 and 29
not filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
s D DESH . [INEATLEGIBLEATTESTED
ABLAPL/27087/2024 CHANDRA JENA |06 :
1.side of the page no.14 not neat.2.Date not
furnished in sl.1 of the date of event.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
296 |D-WP(C)/38829/2024 gﬁg‘l\%}s& KAR (2)(6)24-09_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
297 |D-WP(C)/38784/2024 NIRANJAN LENKA 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
298 D- TRILOCHAN 2024-09-
CRLMC/27007/2024 |PANIGRAHI 06 1.C.Fee Of Rs.06/- Not Paid On
1.A.N02429/2024. 2.Page No.12 Not
Legible. 3.C.Copy Of F.I.LR Not Filed.
209 - ASUTOSH 2024-09- C C GT/CT/ETCNOT FILED,
ABLAPL/27018/2024 |TRIPATHY 06 ) :
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-09-
300 |D-WP(C)/38848/2024 ROUTRAY 06 AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/27093/2024 |PAUL 06 ) :
6-RECEIPT SHOWING SERV.COPY TO
MANORANJAN 2024-09-
302 |D-WP(C)/38701/2024 MISHRA 06 AG/CG/IT/CT/ETC.NOT FILED.
303 |2 JITENDRA 2024-09- ?{g/Ec:(E}E/g/TCST}/IEOTVgIII\\IISTSEIIE\ESOPY 10
CRLREV/27099/2024 SAMANTARAY 06 ) :
- b ALOKKUNAR. 2109, RECEIT SEOWING SERCOPY 0
ABLAPL/27111/2024 MOHAPATRA 06 ) :
6-RECEIPT SHOWING SERV.COPY TO
305 |D-WP(C)/38767/2024 %QIS%EISH RANJAN 5224_09_ AG/CG/IT/CT/ETC.NOT FILED.
ARUN KUMAR 2024-09- |Being aggrieved not correctly furnished. put
306 |D-MATA/38594/2024 DAS-1 06 up for SR after removal of defect
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SAROJ KANTA 2024-09- | The date of order mention in the being
307 |D-WA/38753/2024 SAMAL. A.G.A. 06 aggrieved by the order appears to be wrong
308 [P RAJIB LOCHAN |2024-09- ?{g/Ec:(E}E/g/TCST}/IEOTVgIII\\IISTSEIIE\ESOPY ©
BLAPL/26863/2024 |PATTNAIK 06 : :
TUSAR KUMAR 2024-09- .
309 |D-RSA/38639/2024 MISHRA 06 C.Copy of Trial Court Judgement not filed.
6-RECEIPT SHOWING SERV.COPY TO
310 D- AMLAN SHAKTI  |2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/27100/2024 PAUL 06
1. Page no.11 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE
NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER NOT
311 D- MANORANJAN 2024-09- INDICATED WHEREVER SIGNATURE
CRLMC/27082/2024 |MISHRA 06 OF SUCH ADVOCATE APPEARING IN
THE PETITION/APPEAL/APPLICATION
1. Provision of law incorrectly furnished. 2.
Provision of law not furnished in L. A.
petition.
6-RECEIPT SHOWING SERV.COPY TO
312 D-WP(C)/38694/2024 11\{/II£“I(-§ALAKRISHNA (2)224—09— AG/CG/IT/CT/ETC.NOT FILED.
NEAT COPY OF PAGE 28 TO BE FILED
6-RECEIPT SHOWING SERV.COPY TO
313 D- SANJIB KUMAR  2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/38821/2024 |SAHU 06
1. Period of Delay 1293 days
314 |2 JAYADEBA 2024-09- 4 O ITICTETONOT FILED,
BLAPL/27038/2024 |BEHERA 06 : :
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
315 D- AMLAN SHAKTI  |2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/27098/2024 PAUL 06
1. At para-2 of the affidavit, the description
is not correct.2. ABLAPL Petition not
properly page marked in Index
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
316 CONTC/38454/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
317 CONTC/38440/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- |Put up for S.R. after furnishing Value of the
318 |D-MACA/38806/2024/ T.N. MURTY 06 Appeal and Court Fee payable.
6-RECEIPT SHOWING SERV.COPY TO
110 D- & S MOHAPATRA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/26927/2024 06 Page number 10 to 13 not marking in the
petition copy.
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6-RECEIPT SHOWING SERV.COPY TO

320 |D-WP(C)/38851/2024| o0 KUMAR (2)224'09' AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-09-

321 |D-WP(C)/38843/2024 ROUTRAY 06 AG/CG/IT/CT/ETC.NOT FILED.
. aavonan . ERECEIT SHONING SERVCOFY 10
CRLMC/27107/2024 |PATTANAIK 06 : :
. s . ERECET SHONING SERVCOFYT0
CRLMC/26967/2024 |CHANDRA SWAIN |06 : :
- SxuTB KA 205 RECEITSHOWING SERVCORY T0
BLAPL/26978/2024 |BHANJADEO 06 : :

6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-09-

325 |D-WP(C)/38831/2024 ROUTRAY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

326 KISL APL/27066/2024 ISJZNRGA?\IRG/?J 3224-09_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

SUBHADUTTA 2024-09-

327 |D-WP(C)/38835/2024 ROUTRAY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

3178 D- AKSHAYA KUMAR (2024-09-

BLAPL/27025/2024 |PANDEY 06 1. Date of disp.28-6-2024 in BLAPL
n0.728/2023 not tally with cause title.
2.Annex.4 not marked in page no. 23
6-RECEIPT SHOWING SERV.COPY TO

329 |D-WP(C)/38698/2024 (SSDASIVA PATRA (2)(6)24-09- AG/CG/IT/CT/ETC.NOT FILED.

PAGE 17 NOT PROPERLY ARRANGED
b. 2024.09. 6-RECEIPT SHOWING SERV.COPY TO

330 CONTC/38672/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

331 D- PRADEEP KUMAR (2024-09-|20-VERNACULAR CERTIFICATE NOT

BLAPL/27004/2024 |PRADHAN 06 FURNISHED.
Page marking wrong in Book mark.D.C. fee,
L.A. A. fee,Welfare fund fee not filed in V
nama.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO

332 |D-WP(C)/38791/2024 |SAILABALA JENA 06 AG/CG/IT/CT/ETC.NOT FILED.

333 |D- ADV 2024-09-|6-RECEIPT SHOWING SERV.COPY TO

CONTC/38562/2024 06 AG/CG/IT/CT/ETC.NOT FILED.
1-Reference certificate not furnished,2-Para
No.mentioned in declaration of affidavit
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seems to be wrong
KANANBALA ROY |2024-09- . . :
334 | D-CMP/37613/2024 CHOUDHURY 06 Subject Code incorrectly Mentioned
D- 2024-09- . .
335 CONTC/38589/2024 ADV. 06 Place it after correction of prayer
D. 2024.09. |6-RECEIPT SHOWING SERV.COPY TO
336 CONTC/38473/2004 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-|7-VAKALATNAMA NOT PROPERLY
337 | ABLAPL/27139/2024 ARUEET MISHRA 0 STAMPED,EXECUTED,ACCEPTED.
petitioner no.2 not executant in V.nama.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
338 D- SURYAKANTA 2024-09-|6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/27053/2024 DWIBEDI 06 AG/CG/IT/CT/ETC.NOT FILED.
Description at para-5 not correct in affidavit.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
339 |D-WP(C)/38236/2024 ASHOK DAS 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DIPTI RANJAN 2024-09-
340 |D-WP(C)/38796/2024 BHOKTA 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
341 D- MANORANJAN 2024-09-
BLAPL/27103/2024 |DAS 06 1. Page nos.12 and 13 not neat and legible.2.
G.R. and P.S.Case No. under Annexure-1 and
2 not tally with para-1 of the petition.
8-CAUSE TITLE NOT IN ORDER.
PRASANNA 2024-09-
342 D-CMP/38898/2024 KUMAR MISHRA |06 Suit number and court appears to be wrong
in [A.
PRAFULLA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
343 |D-WP(C)/38807/2024 KUMAR 06 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
RAMESH 2024-09-
344 |D-WP(C)/38900/2024 CHANDRA NAYAK |06 AG/CG/IT/CT/ETC.NOT FILED.
v oLAKIHORE 1025, SRECEPTSHOWING SERYCOPYTO
BLAPL/27043/2024 |PANDA 06 : :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
346 CRLMP/26969/2024 D.K.SUNDARAY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-09-
347 |D-WP(C)/38837/2024 ROUTRAY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
348 [D-WP(C)/38773/2024| SHn A RRISHNA 302409 e rmycT/ETC NOT FILED.
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s D DALIRANI  2024-09- [0 o T NOT FILED,
BLAPL/26935/2024 |BEHURAY 06 : :
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-09-
350 |D-WP(C)/38841/2024 ROUTRAY 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SIDHESWAR 2024-09-
351 |D-WP(C)/38652/2024 MALLIK 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
152 D- DEEPAK KU 2024-09- 14-NOT PROPERLY INDEXED.
CRLMC/27050/2024 |SAHOO 06 1. District name not correctly furnished in
affidavit. 2. Copy of annex-2 not page
marked.
SANTOSH 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
353 |D-WP(C)/38700/2024 CHANDRA 06 AG/CG/IT/CT/ETC.NOT FILED.
ATABUDHI
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
354 CONTC/38569/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS
DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
355 D- SURYAKANTA 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/26984/2024 | DWIBEDI 06
1. L.T.I. of Deponent not attested by the
advocate on Vakalatnama. 2. Authentication
Fee Rs. 1.10/- to be paid
JUDHISTHIR 2024-09- .
356 |D-WP(C)/36007/2024 SAHOO 06 Assessment slip not filed.
6-RECEIPT SHOWING SERV.COPY TO
357 D- SAROJ KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/27001/2024 DASH 06
page nos 12 and 13 not neat.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
358 CONTC/38463/2024 ADV. 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
D- 2024-09- ANNEXURES NOT FILED.
359 CRLMP/27063/2024 ANVESHA MISHRA 06 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
PAGE NOS. 56 TO 59 and 63 NOT
LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
360 D- DOLAGOBINDA  |2024-09-|9-PROVISION OF LAW NOT
CMAPL/36439/2024 \MOHAPATRA 06 FURNISHED ON TOP OF CAUSE TITLE.
1. Period of Delay 04 days
o D ALOK KUMAR 20205 RECEIFT SHOWING SERYCOPY T0
ABLAPL/27113/2024 MOHAPATRA 06 : :
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2 D SANJIB KUMAR  2024-09- (56 i ETCNOT FILED.
BLAPL/25877/2024 ' BHANJADEO 06 : :
363 |2 PRASANNA 2024-09- ?{g/Ec:(E}E/g/TCST}/IEOTVgIII\\IISTSEIIE\ESOPY o
ABLAPL/27092/2024 KUMAR PANDA 06 : :
6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA
364  |D-WP(C)/38811/2024 KUMAR (2)(6)24—09— AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA Page 7 not filed
565 KULDEE? 202409 L GITICTETCNOT FILED,
CONTC/38845/2024 MOHANTY 06 : :
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
Tt D- PRAMOD KUMAR  |2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/27056/2024 NIGAM 06 1. Synopsis and date chart not alphabetic
paginated in Index. 2.BLAPL Petition not
properly page marked in Index.3. Paragraph
no. not correctly furnished on declaration.
o P NoRss 02, CRECETSHOWING SERYCOPYTO
CRLMP/27068/2024 |SARANGI 06 : :
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-09-
368 |D-WP(C)/38846/2024 ROUTRAY 06 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
369 |D-WP(C)/38792/2024 SAILABALA JENA 06 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
370 |D-WP(C)/38929/2024 ﬁ%’éﬁm (2)224'09' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
BLAPL/27081/2024 ' BHANJADEO 06 : :
377 |D-WA/36590/2024 ARNAV BEHERA, |2024-09- |[Enrollment num!aer anFl Mobile phone
AS.C. 06 number not furnished in appearance memo
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-09-
373 | D-WP(C)/38889/2024 KUMAR MISHRA |06 AG/CG/IT/CT/ETC.NOT FILED.
e BNy PRASAD. 1025, SRECEPTSHOWING SERYCORYTO
ABLAPL/27049/2024 PRADHAN 06 : :
BHABANI 6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
375 SHANKAR
BLAPL/26929/2024 06
DASPARIDA P .
age 15 not partial neat.
e b v armiop. CRECHITSHONING SERVCON 10
CRLMC/27006/2024 |CHHOTARAY 06 : :
2024.09. |6-RECEIPT SHOWING SERV.COPY TO
377 |D-WP(C)/38766/2024 | RANJIT MOHANTY 06 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
378 |D-WP(C)/38579/2024| D oL AR KUMAR (2)224'09' AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
- BYOMAKESH 202409 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/27084/2024 |TRIPATHY 06 NOMENCLATURE NOT CORRECT IN
SL.NO.5, AND NAME OF THE
DEPONENT NOT CORRECT IN
DECLARATION OF AFFIDAVIT.
3-AUTHENTICATION FEE IS
D- 2024-09- DEFICIENT.
380 RprAM/38799/2024 |H-V-B-RK.DORA 50
1.D.A.F OF Rs 0.90p to be paid
D- 2024-09- 1A filed for condonation of delay without
3B crLLP26401/2004 [SANGARMDAS 0 affidavit,
w2 D DV 2024-09- [PAGE NUMBERS OF INDEX,SYNOPSIS
CONTC/38856/2024 : 06 AND DATE CHART BE OMITTED.
6-RECEIPT SHOWING SERV.COPY TO
D- BIRAJA 2024-09-
383 IBLAPL27021/2024 [PRASANNADAS |06 AG/CG/T/CT/ETC.NOT FILED.
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